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distributors of the products of the company 
in the respective zones :

Date of incorpora­
tion

(j) M/s. Paraan Ltd.,
Bombay 15th April, 1972.

(u) M/s. Darshak ltd  ,
Bangalore 6th May, 1972

(iu) M/s. Purak Vini- 
may Ltd. Cal­
cutta 26th June, J 972

<tv) M/s. Ujjwal Lid ,
Delhi 16th May, 1972.

it has also been reported that these four 
companies will take over all the branches 
all over the country together with the staff 
on the same terms and conditions

(b) An mspcction of the books of account 
jof the company has been ordered
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Setting op of a Tourist Hotel at Agartala 
(Tripura)

983. SHRI DASARATHA DEB : Witt 
the Minister of TOURISM AND 
CIVIL AVIATION be pleaded to state :

(a) whether any amount was granted to 
Government of Tripura for setting up a 
Tourist Hotel at Agartala, Tripura; and

(b) if so, the progress made in this re­
gard?




